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:r:N TH:R C .NTRl\.L l\.Dl'UN:r: C::TRn..T:r:V-P 'T'JFBTTNl\.L, JI\ TPTTR RRJ'!CH, JJ\. "f'.PTTR. 

Shri Ma Prasad Tak son of C::hri Bansanti lal, aged ahout 

2/. year , resident of Plot l\l'o. So//f."7, Mansarovar, Jaipur .qt 

present employed on the post of Group •n• Casual Lahout in 

Central Government H.ealth C::cheme, Jyoti Nagar, Jaipur • 

•••• 1\pplicant. 

VF.RC::UC:: 

1. Union of Tndia, through Realth Secretary, Government 

of Tnc'li], Central Secretariate, New nelhi. 

/.. neputy Director, Central Government Hea 1th <::cheme, 

Near Ra'lway C::tation, Jaipur. . 
•••• Responc'!ents. 

Mr. Shi Kumar, Counsel for the applicant. 

Miss C::h lini C::heoran, Proxy counsel for 

Mr. Bha war Bagri, counsel for the resporn'lents. 

CORi\.1"1 

Hon' hle Mr. R .o. Gupta, J\~emher ( J\.dministrati ve) 

Bon'hle·Mr. M.L. C:hauhan, Meml)er (Judicial) 

ORDF.R ( ORl\.L) 

Learned counsel for the applicant suhmits that he 

wants t withdraw this OJ\. anc'! prays :For liherty :For :Filing a 

fresh ruly constitutec'l on... Prayer grantec'l suhject to 

limitat on. on.. stanas dismissed. 

(!'~. L. C _ l\.UT-IJ\.l'T) 

MP.MBF.R (J) 
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( H. 0. GT1P'T'Z\) 

J\~F,MBP.R ( l\.) 


